Securities and Exchange Board of India

By RTI MIS portal/Speed Post

Central Public Information Officer
Email: cpio_ho@sebi.gov.in

CPIO/KS/2026-27/ 14159
May 27, 2026

Shri Ganesh Arvind Kamble
832, Nana Peth, Rajewadi,
Near Ganesh Temple, Pune,
Maharashtra Pin: 411002

M - 7248972178.

Sir,

Sub: Compliance of CIC Orders dated 06.05.2026 in the appeal of Shri Ganesh Arvind
Kamble Vs CPIO, SEBI- File No. CIC/SEBIE/A/2025/102694 &
CIC/SEBIE/A/2025/102477

1. This is with reference to CIC Orders dated 06.05.2026 with regard to your appeals
pertaining to your RTI applications dated 05.10.2024.

2. In this regard, the Hon’ble CIC had vide the aforesaid orders directed the CPIO, SEBI to
provide revised reply to the appellant within three weeks after receipt of Order.

3. CPIO, SEBI is in receipt of your letter dated 06.05.2026 alongwith RTI application dated
5/10/2024 (received on 11.05.2026). In this regard, our reply is as under:

Reply to queries:
The information sought by you is vague and not specific. Accordingly, the same cannot be
construed as "information", as defined u/s 2(f) of the RTI Act, 2005.

However, with respect to the status of your complaint dated July 5, 2023 referred to in your
RTI application dated 5/10/2024, it is submitted that the same was uploaded on SCORES-
portal, (SEBI's complaint handling system) on July 12, 2023 with SCORES Reg no -
SEBIP/MH23/0001098/1. Since the matter was not pertaining to securities market, the same
was auto closed by the system with the remarks — “Not Under SEBI Purview”.

For ready reference, Action taken Report of SCORES is attached along with letter dated July

5, 2023 received from complainant.
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Further, the information sought w.r.t. investment in shares, mutual funds, etc is not maintained
by SEBI in the normal course of regulation of securities market.

Yours faithfully,

D.Sura Reddy
Chief General Manager

Encl ; as above

Copy to:

Shri Surendra Singh Meena, — \L” 62
Hon’ble Information Commissioner

Central Information Commission

Baba Gangnath Marg

Munirka

New Delhi — 110 067



